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None for the parties. Learned counsel for the 

applicant has filed M.A .No .476/99 for recall of the order 

dated 4-1-99 dismissing the application for default. Order 

dated 4-1-99 showed that it has not been for dismissal of 

the O.A. in default, but it was passed after considering 

the merits of the O.A. and it is for dismissal of merits. 

Hence this application for recall of the order 

conceived and is dismissed. 

J.M. A .M. 
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